(To be published in the gazette of India extraordinary part-1 section
Government of India
Ministry of Commerce & Industry
Department of Commerce
Directorate General of Forei gn Trade

B

Public Notice No.2.9/2015-2020
New Delhi, dated: f]*hAugust, 2018

Subject:  Provision for HS Code 63029100 under

MEIS incentives for the period
01.04.2015 to 30.09.2015

der paragraph 1.03 and 2.04 of the Foreign

t Foreign Trade hereby makes the
i , Table 2 as notified vide Public Notice 02
dated 01.04.2015,

2. The HS Code 63029100 is being made eligibl
and to the same markets as was available for HS
the Public Notice 02/2015-20 dated 01.04.201
01.04.2015 t0 30.09.2015 only without late cut.

e for MEIS incentives at the same rate
Code 63029190 (MEIS sl no. 2762 in
5) for exports made in the period

Effect of Public Notice: - The HS Code 63029100 has been made eligible for MEIS
gibility conditions, without
90 (MEIS sl no. 2762 in the Public
d period.

late cut, as was applicable for HS Code 63029]
Notice 02/2015-20 dated 01 .04.2015) in the saj

of Foreign Trade
E-mail: dgft@nic.in

(Issued from File No. 01/61/1 80/311/AM16/PC-3)



